THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.v11-108/2011(pt.)/2f o /A

From :- Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,

Guwahati.
To, The Joint Registrar,
Gauhati High Court,
Kohima Bench, Kohima. Ih
Dated Guwahati, 2 April, 2025,
Sub:- Casual Leave.
Ref:- Your note dated 04.04.2025.

Yours faithfully,
S/~
IT. REGISTRAR (VIGILANCE )
Memo No.HC.VII-10812011{Dt.)I 251~ 872 [A, dtd. 0C - 04 _
Copy to: ) 05 4 o 2;

1. Smti. Mezivolu T. Therieh, District & Sessions Judge, Phek.
\}./She Project Manager, Gauhati High Court, Guwahati.
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